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~u  to construct a reservoir in belongs to Delhi Development Autho-
Haryana for augmenting Delhi wmer roty; 
supply. This is still in the preli-
:urinary stages. 

Drinking Water in Delhi 

7W17. 8m1 Kanwar Lal Gupta: Will 
the MinIster of Health and Family 
~ De pleased to state:· 

<a) whether Government are aware 
that the source of drinking water at 
Okhla is a race between contamina-
tion and chlorinaticm.; 

(b) if so, the steps proposed to be 
taken in this connection and; 

(c) how much water supply will be 
.increased in the next year? 

. 'I'he MiJaister of Health and Family 
PIaDninc (Dr. S. Chandrasekhar): (a) 
and (b). The quality of the raw water 
at Okhla gets deterioratl!d due to 
thirteen "N alias" falling in the river 
between Wazirabad and Okhla. How-
ever, the finished water is ';)eing madE! 
rompletely safe with pre and post dosl! 
of chlorine in addition to other nor-
ma! treatment which is given in a 
rapid gravity filtration plant to sur-
~  water. 

Out of the 13 "NaHas" discharing 
up-stream of the Okhla Intake Works, 
5 NaHahs have been fully trapped 
. into the sewerage system. Measures 
aie being taken by the Delhi Muni-
cipal Corporation to gradually trap 
sullage coming from the other 
~.al as . 

(c) No water supply is proposed to 
be increased from Okhla source. How-
ever, an increase of 10 urillion gallons 
per day is expected next year from 
Wazir.abad source. 

Jhll Kurauja Deihl 

7078. Shri Hardayal Devran: Will 
1;he Minister of Works. HousiDc and 
-s.ppIy be pleased to state: 

(a) whether it is a fact that the land 
.of old abadi of Jhil Kuranja, Delhi 

:10S Ai) LSD-B. 

(b) the number of refugee families 
occupying the vacant plots left by 
evacuees; 

ic) whether it is a fact that all eva-
cuee plots were allotted to Jhil Kur-
anja Milk Producers' Cooperative 
Society Ltd.; 

(d) if so, the basis thereof; 

(e) whether it is a fact that the said 
society is not producing any utili, and 
not fulfilling the conditions of allot-
mEmt; 

(f) if so, the action proposed to bl! 
taken in the matter; and 

(g) whether any land will be' allot-
ted to the refugees who are staying 
there for the last about 15 to 20 years? 

The Deputy Minister iB. the Ministry 
of Worlrs, HolI!IiDg and Supply (Shri 
Iqbal Singh): (a) Yes. 

(b) 640 approximately. 

(c) Yes. 

(d) The plots in question were allo-
tted to the Jhil Kuranja Milk Produ-
cers' Cooperative Society Ltd. at ihl! 
instance of the Ministry of Rehabili-
tation for being allotted to the dis-
placed persons who were ulilk produ-
cers and had enrolled theselve., as 
members of Soceity . 

(e) A few members of the Soceity 
are producing ulilk but the conditions 
of the allotment are not fully satisfied. 

(f) The matter is still under consi-
deration. 

(g) The eligible unauthorised occu-
pants will be given alternative acco-
mmodation under the Jhugi Jhompri 
Scheme. 

Production 01 LIcht Diesel on in 
GuJarat BeanerY 

7879. Shrl R. R. SiDgh Deo: 
Shrl A. Dlpa: 
Shri D. N. Deb: 
Shrl D. Amat: 

Will the Minister of ~aa. 

Chemicals be pleased to state: 
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(a) whether it is proposed to pro-
duce light diael oil in Gujarat refln-
ery; 

(b) if so, the quantity of oil likely 
to be produced yearly; and 

(c) the steps taken in the matter? 

The Minister of State in the Minis-
try of Petroleum and Chenrlcals iIiul 
of PIamUIIg od Soda! WeHare (Shrf 
Ragburamaiah): (a) Production of 
Light ':Piesel . Oil in Guiarat refine17 
has aIread;y started. 

(b) and (c). The quantity of oil 
likely to be produced will be between 
1,00,000· to 1;50,000 tonnes per year. 

Tans oa Newspaper lDIlastry 

7080. Sbri Shin Chandra Jha: Will 
the Minister of Finance be pleased to 
state: 

(a) Whether it is a fact that the 
newspaper industry has to pay taxes 
in one form or the other; 

(b) if so, what are those taxes and 
how much taxes were paid during 
the year 1966-67; . 

(c) whether there is any case of tax 
evasion bY the newspaper indUstry; 
and . 

(d) if so, the details thereof? 

The Deputy Prime Minister and Mi-
nister of Finanee (ShrlMorarji De-
w): (a) YeS, Sir. ,.. ,. . 

(b) to (d). The information is be-
ing collectE'Ii and will be laid on 
the Table of the House. .  . 
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